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OA-23 J.8/90

F'rese-nt ; Shri ii. L„ Chaw la „ proKy caunsa 1 for
Sshri B;„ G. Haiik, counsel for the
app 1 icantn

Learned proKy counsel f'or the applicant

•sufaiT, i ts that as the applicant has taaan given

appointment as Lower Division Clerk vide letter

dated 'klT.-3. 1991, the OA has bacoave inf ructuous-.

In view of the above statement the OA is

disposed of as infructuous.
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l-\ Cn Jain / ( Ram Pal Sing
Hsmber (A) <J)


